
S.NO CASE TYPE CASE NO. Remarks
1 ABA 6361/20 NO ORDER
2 Cr.M.P 2541/20 NO ORDER
3 ABA 4606/20 NO ORDER
4 C.Rev

74/18
AND 75/18 NO ORDER

5 ABA 7742/20 NO ORDER
6 ABA 3972/20 NO ORDER
7 ABA 6932/20 NO ORDER
8 ABA 2241/20 NO ORDER
9 ABA 5246/20 NO ORDER

10 ABA 6382/20 NO ORDER
11 ABA 78/20 NO ORDER
12 ABA 3661/20 NO ORDER

S.NO CASE TYPE CASE NO. Remarks
1 ABA 283/21 NO ORDER
2 Cr.App (SJ) 643/20 NO ORDER
3 ABA 5728/20 NO ORDER
4 ABA 6361/20 NO ORDER
5 ABA 330/21 NO ORDER
6 ABA 5/21 NO ORDER
7 BA 312/21 NO ORDER
8 Cr.M.P 84/21 NO ORDER
9 Cr.M.P 64/21 NO ORDER

10 ABA 5251/21 NO ORDER
11

Cr.M.P
2730/20

AND
2840/20 NO ORDER

S.NO CASE TYPE CASE NO. Remarks
1 Cr.M.P 2730/20 NO ORDER
2 WPS 2177/20 NO ORDER
3 ABA 3664/20 NO ORDER
4 ABA 424/21 NO ORDER
5 ABA 4650/20 NO ORDER

S.NO CASE TYPE CASE NO. Remarks
1 ABA 5410/20 NO ORDER
2 BA 167/21 NO ORDER
3 ABA 2450/14 NO ORDER
4 ABA 4182/20 NO ORDER

MENTIONING REPORT  COURT NO 04
Date : 29/01/2021

MENTIONING REPORT  COURT NO 04Date : 25/01/2021

MENTIONING REPORT  COURT NO 04Date : 27/01/2021

MENTIONING REPORT  COURT NO 04Date : 28/01/2021



S.NO CASE TYPE CASE NO. Remarks
1 WPS 557/14 20-02-2021
2 WPS 3227/14 16-03-2021
3 WPS 2225/15 26-03-2021
4 WPS 5875/11 06-04-2021
5 WPS 244/14 06-04-2021
6 WPS 3307/14

ASSIGED MATTER HMJ ANANDA SEN
(COURT NO. 15)

MENTIONING REPORT  COURT NO 06Date : 28/01/2021



S.NO CASE TYPE CASE NO. Remarks
1 CONT (CVL) 527/20 12-02-2021
2 CONT (CVL) 655/20 12-02-2021
3 WPS 1952/17 REJECTED
4 WPS 3801/17 REJECTED
5 WPS 2581/20 REJECTED
6 WPS 1956/20 02-02-2021
7 WPS 3796/20 05-02-2021
8 WPS 2279/20 05-02-2021
9 WPS 3140/19 03-03-2021

10 WPS 4315/19 17-03-2021
11 WPS 4244/19 18-03-2021
12 WPS 5891/19 25-03-2021
13 WPS 5475/18 25-03-2021
14 WPS 2084/19 25-03-2021
15 WPS 5915/18 05-04-2021
16 WPS 3782/18 06-04-2021
17 WPS 464/19 07-04-2021
18 WPS 914/17 AT THE EARLIEST AS PER AGE OF CASE
19 WPS 1404/16 AT THE EARLIEST AS PER AGE OF CASE
20 WPS 4271/17 AT THE EARLIEST AS PER AGE OF CASE
21 WPS 515/17 AT THE EARLIEST AS PER AGE OF CASE
22 WPS 7088/19 AT THE EARLIEST IF READY
23 WPS 3485/20 AT THE EARLIEST IF READY
24 WPS 3859/19 AT THE EARLIEST IF READY
25 WPS 3775/19 AT THE EARLIEST IF READY
26 WPS 2825/19 AT THE EARLIEST IF READY
27 WPS 2272/18 AT THE EARLIEST IF READY
28 WPS 209/21 AT THE EARLIEST IF READY
29 WPS 255/21 AT THE EARLIEST IF READY
30 WPS 263/21 AT THE EARLIEST IF READY
31 WPS 87/21 AT THE EARLIEST IF READY
32 WPS 168/21 AT THE EARLIEST IF READY
33 WPS 226/21 AT THE EARLIEST IF READY
34 WPS 225/21 AT THE EARLIEST IF READY
35 WPS 195/21 AT THE EARLIEST IF READY
36 WPS 55/21 AT THE EARLIEST IF READY
37 WPS 172/21 AT THE EARLIEST IF READY
38 WPS 3822/20 AT THE EARLIEST IF READY

MENTIONING REPORT  COURT NO 09
Date : 01/02/2021



S.NO CASE TYPE CASE NO. Remarks1 Cr.M.P 1865/20 NEXT WEEK

S.NO CASE TYPE CASE NO. Remarks1 Cr.App (SJ) 722/20 18-01-2021

S.NO CASE TYPE CASE NO. Remarks1 Cr.M.P 3100/19 NEXT WEEK

S.NO CASE TYPE CASE NO. Remarks1 Cr.M.P 2414/20 NEXT WEEK2 Cr.M.P 817/20 NEXT WEEK3 Cr.M.P 3176/20 22-01-20214 Cr.M.P 2536/20 22-01-20215 CMP 610/19 22-01-2021

S.NO CASE TYPE CASE NO. Remarks1 Cr.M.P 3577/19 22-01-2021
2 Cr.M.P 2178/15 NEXT WEEK

S.NO CASE TYPE CASE NO. Remarks1 Cr.M.P 2085/20 22-01-2021

S.NO CASE TYPE CASE NO. Remarks1 Cr.M.P 2110/20 29-01-2021
2 WP (Cr) 219/19 NEXT WEEK

S.NO CASE TYPE CASE NO. Remarks1 Cr.M.P 2170/20 NEXT WEEK
2 Cr.M.P 2095/20 NEXT WEEK3 Cr.M.P 96/20 NEXT WEEK
4 Cr.M.P 4306/18 NEXT WEEK
5

Cr.M.P
1893/20 

WITH
1079/18 AFTER 2 WEEKS

6 Cr.M.P 1550/19 AFTER 2 WEEKS/ ORDERS

S.NO CASE TYPE CASE NO. Remarks1 Cr.M.P 4123/18 NEXT WEEK
2 Cr.M.P 94/21 NEXT WEEK3 BA 6524/20 NEXT WEEK

Date : 15/01/2021

MENTIONING REPORT  COURT NO 15Date : 13/01/2021

MENTIONING REPORT  COURT NO 15Date : 14/01/2021

MENTIONING REPORT  COURT NO 15

Date : 29/01/2021

MENTIONING REPORT  COURT NO 15Date : 18/01/2021

MENTIONING REPORT  COURT NO 15
Date : 19/01/2021

MENTIONING REPORT  COURT NO 15Date : 20/01/2021

MENTIONING REPORT  COURT NO 15
Date : 25/01/2021

MENTIONING REPORT  COURT NO 15Date : 27/01/2021

MENTIONING REPORT  COURT NO 15



S.NO CASE TYPE CASE NO. Remarks
1 WPC 366/21 03-02-2021
2 WPC 381/21 04-02-2021
3 WPC 3343/20 04-02-2021
4 WPC 3299/20 10-02-2021
5 WPC

610/21
(FILING NO.) 08-02-2021

6 WPC
612/21

(FILING NO.) 11-02-2021
7 WPC

611/21
(FILING NO.) 17-02-2021

8 WPC 6411/19 15-02-2021
9 WPC 2842/20 04-03-2021

10 WPC 390/20 22-03-2021
11 WPC 3918/20 23-03-2021
12 WPC 141/21 24-03-2021
13 WPC 5249/16 USUAL COURSE
14 WPC 774/18 USUAL COURSE

MENTIONING REPORT  COURT NO 18
Date : 01/02/2021


